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Sub. : Draft Telecommunication Tariff (59" Amendment) Order,2014,
daied 24.08.2014
lecommunication Tariff (59"  Amendment)
comments of stakeholders. The point wise

itted below for kind consideration:

nnections <10K) from reporting tariffs may

tool TRAI uses for keeping watch on
in interest of consumers, and ensures
related tariff implementations by

bulk requirements arrived through
from customers: Exemption from
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